Additional Commissioner
Latur City Municipal Corporation

LATUR

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH PUNE

ORIGINAL APPLICATION NO. 216 OF 2025 WZ

% Mr. Pranav Pandurang Sagar
and others .. APPLICANTS
VERSUS
L, Ministry of Environment Forest,

Through Secretary, Indira
Paryavaran Bhavan, New Delhi,
-and others .. RESPONDENTS

AFFIDAVIT-IN-REPLY ON BEHALF OF
RESPONDENT NO. 3

I, Devidas S/o Shivajirao Jadhav, Age : 45 Years, Occu. :
Service, serving as Municipal Additional Commissioner, R/o Latur,
Tq. and Dist. Latur, do hereby state on solemn affirmation and
oath that, I have gone through the contents of the original

application and annexures annexed thereto and being understood
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the same I am filing this short affidavit in reply with reserving
my right to file detailed reply as and when required. I am filing
this reply on the basis of documents available in the office record

with the respondent No. 3.

At the outset, I say and submit that, unless and until
specifically admitted, the contents of this original application
may presumed to be denied by the answering respondent. I am
filing this affidavit in reply for opposing admission and/or grant

of any interim relief in favour of the applicants.

1. I say and submit that, present original is filed by the
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applicants before this Hon’ble Tribunal seeking multifarious

prayers. Even the application is filed against as many as seven
respondents including the answering respondent/Latur City
Municipal Corporation, Latur through Commissioner. Perusal of
the original application shall reveal that same is devoid of merits
and filed with an intention to attract the attention of the public at

large and get publicity in the city. There is no merit in the

ﬁ—_ original application and same being devoid of merits deserves to
Additional Commissioner
Latur Cttysll‘:n;qul l(;orporanon Kallore D.H
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Govt. of {idia




Latur Dist.
Regd No 5716(M.H)

3 @ Exp.Dt15-04-2028
9

Additional Commissioner

Latur City Municipal Corporation
LATUR

(U]

86

be dismissed with heavy cost for unnecessary dragging the
government authorities in such a false and frivolous litigation. I
further say and submit that, instead of giving parawise reply, I
am submitting following reply as per the record avnailable with
the answering respondent and steps taken by it for solid waster

management, its disposal, transportation, etc.

2. I say and submits that, so far as reply to para Nos. 1
to 12 of the original application are concerned, same are in
respect of name, designation and duties of the respective
respondents and, therefore, there is no necessity to give reply to

para Nos. 1 to 12 of the original application.

3, I say and submits that, so far as contents of para No.
13 of the original application are concern, the answering
respondent deny the same as same are being false and incorrect.
There is no record or documentary evidence produced by the
applicants to show that they are working for the interest of public

at large and their work is bonafide. At the cost of repetition, I
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say and submits that, present application is filed with a view to

get publicity in the city.

4. I say and submits that, so far as contents of para No.
14 of the original application are concerned, it is correct to say
that solid waste management project is installed in land gut No.
30 of village Warwanti. Same is established after following due
procedure of law and after compliance of all the terms and
conditions imposed by other respondents while granting
permission to establish the same. It is also correct to say that the
said project is functioning as on today also as per rules and

conditions.

5. I say and submits that, as far as contents of para No.
15 of the original application are concerned, same are false and
incorrect and against the factual position, therefore, the
answering respondent is denying the same. In fact, the
respondent No. 7 was allotted the work of collection,
transportation and processing of the garbage ‘after inviting

tenders and by issuing work order dated 14.09.2017 for a period

Latur City Municipal Corporation j W
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of five years. Therefore, the then Commissioner of the
Municipal Corporation had given extension to the work order
issued in favour of the respondent for a period of two years. As
there was irregularity and mismanagement in collection,
transportation and processing of the solid waste management by
the respondent No. 7, the answering respondent had issued
various notices to the respondent No. 7 from time to time and
also imposed fine of Rs. 2,34,05,926/- and taken action against
the respondent No. 7. Prior to completion of tender period, the
answering respondent had initiated tender process, however, the
respondent No. 7 approached the Hon’ble High Court by filing
Writ Petition and the Hon’ble High Court vide order dated
02.04.2024 had directed to carry out new tender process. In view
of the same, the answering respondents had initiated tender
process and after negotiations and as the tender of Ashok
Enterprises, Thane was found as lowest, by order dated
13.09.2024 given work of carrying out, collection of garbage at
door to door level and its transportation and processing. In

carrying out the tender process and due to judicial intervention

Additional Commissioner W
Latur City Municipal Corporation A ]
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period of six months has been lapsed and during that period
collection of garbage and its process was affected partially.
However, after issuance of work order dated 13.09.2024 to
contractor Ashok Enterprises, Thane for collection of garbage
and its process, it is going on properly. News items have been
published in the local news papers for the same. The copies of
newsb items published in the news papers are annexed herewith

and marked as Annexure R — 3 — 1 collectively.

6. I say and submits that, in addition to above factual
aspect, | say and submits that, as on today the work of collection
of garbage in the city is done with the help of 120 auto tipper, 40
tractors, 7 refuse compactors, 7 hiwas and 4 JCB machines. In
the commercial areas, there is provisions of separate auto tipper
for collection of garbage. So also in order to see that there is
proper coordination in the collection of garbage, QR code
scanning is done while carrying out collection work. GPS system
has been installed on all the auto tipper. Now ICT Technology is

used for supervision over collection of garbage at door to door.
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QR codes have been given to all the houses and by the scanning
of said QR code, the process of collection of garbage at the
houses has been controlled. Therefore, the contention of the
applicants that there are hips of garbage in the city énd on the
roads 1s false and incorrect. The copies of photographs of auto
tipper while collecting the garbage and scanning the QR codes

are annexed herewith and marked as Annexure — R — 3 — 2

collectively.

7. [ say and submits that, as far as contents of
paragraph Nos. 16, 17 and 18 are concerned, as same are not
related to the answering respondents same are denied. As the
contents in para No. 16 are in relation to the individual
information of the applicants, the answering respondents deny
the same. The contents of para Nos. 17 and 18are in relation to
the respondent No. 5. The respondent No. 5 has issued directions
from time to time and the answering respondent is following the
same and doing the solid waste management. There is no any

irregularity in the same. Therefore, said contents are denied.
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8. I say and submits that so far as contents of para Nos.
19 to 23 are totally false and incorrect. Therefore, the deponent

deny the same in toto.

g, I say and submits that, so far as contents of para
Nos. 24 and 25 of the original application are concerned, they are
against the factual aspects and the applicants are trying to
mislead this Hon’ble Tribunal. The solid waste management
machine is functioning with its full capacity and under the
control of the answering respondent said plant is functioning
properly. Therefore, the claim of the applicants is baseless. In
respect of the rest regarding legacy waste an amount of Rs.
8,48,47,125/- has been sanctioned by the Chief Engineer,
Maharashtra Jeevan Pradhikaran, Chhatrapati Sambhajinagar
vide its letter O. No. Tech.Sanc/892/2025 dated 25.03.2025 and a
proposal has been forwarded to the Government for its sanction.
The copy of the letter dated 25.03.2025 issued by the Chief

Engineer, Maharashtra Jivan Pradhirkar is hereto annexed and
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10. I say and submits that, so far as contents of para No.
26 of the original application are concerned, same are totally
false and incorrect. The Latur City Municipal Corporation, Latur
has prepared the plan for solid waste management in the city.
Same has been approved by the Government vide Government
Resolution No. SWM-2018/Pra. Kra. 175/New-34 dated
12.04.2018. As per the directions of the Central Government
Housing Development and Urban Work Ministry, Swacha
Bharat Abhiyan No. 2 will be implemented during the period
from 02.10.2019 to 01.10.2026. In view of the same, Samarth
Engineers, Pune has submitted ti'le draft on 02.09.2024, and as
per government resolution, a detailed project report (Draft DPR)
regarding solid waste management has been submitted to the
Executive Engineer, Maharashtra Jivan Pradhikaran for its
technical approval. The copy of the draft DPR submitted to the
Mabharashtra Jivan Pradhikaran is hereto annexed and marked as

Annexure — R — 3 — 4.
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11. [ say and submits that, so far as contents of para
Nos. 27 to 30 of the original application are concerned those are
baseless and incorrect and, therefore, those are denied by the
answering respondent. The public at large has been made aware
about separation of the sold waste and awareness has been made
by loud speakers installed on the auto tipper regularly. One
private management committee has been appointed by the
answering respondent vide order O. No.
LCMCL/WS/5376/2022-23 dated 01.09.2022 and appointed
Akshay Industries, Latur for collection of dangerous household
garbage/dangerous waste from the hospitals and its disposal as
per scientific norms. The copy of order dated 01.09.2022 issued
by the answering respondent is hereto annexed and marked as

Annexure—R—3 — 5.

L2 I say and submits that, as far as contents of para
Nos. 31 to 36 of the original application are concerned, same are
in relation to respondent No. 5. The Maharashtra Pollution

Control Board has issued authorization -certificate to the
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answering respondent after spot verification of solid waste
management installed by the Latur City Municipal Corporation.
The Government of Maharashtra and the Maharashtra Pollution
Control Board after visiting the projects have issued directions
and instructions from time to time to the answering respondent
and the Municipal Corporation is following and implementing

the same.

13. I say and submits that, so far as contents in
paragraph Nos. 35, 36 and 37 of the original application are
concerned those are totally baseless and same are denied by the
answering respondent. The directions issued from time to time
by the Pollution Control Board are followed and implemented
and by separation of dry and wet garbage it has been disposed of
after doing process. The dry and wet garbage is collected
separately. There is no bad odor spread near the project of Solid
Waste Management and in the city. The solid waste management
is done by the Corporation as per the provisions of Solid Waste

Management Rules, 2016. GPS system has been installed on all
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auto tipper. So also for the purpose of control over the collection
of garbage from door to door of houses on the basis of ITC
technology QR codes have been installed. The copies of
statements regarding scanning and photos of the same are

annexed herewith and marked as Annexure — R — 3 — 6

collectively.

14. I say and submits that, so far as contents of para No.
38 of the original application, same is in respect of legal
provision, the answering respondent do not wish to answer the

same.

5. I say and submits that, so far as contents of para No.
40 of the original application are concerned, perusal of the same
shall reveal that present original application has been filed by the
applicants in collusion with the respondent No. 7. The answering
respondent has paid all the bills of the respondent No. 7 and there
is no bill pending of the respondent No. 7. Therefore, there is no

need to give separate answer to the paragraph.

ke o

ADVOCATE & NOTARY
Govt, of Tndia



96

16. I say and submits that, perusal of the entire contents
of the original application shall make it clear that, the present
original application has been filed by the applicants to create
hurdle in the day today function of the answering respondent.
The answering respondent is handling the issue of solid waste
management on priority and on war footing and, there is no
mismanagement in the same. Though there were some instances
of hips of waste and garbage on the road, during the pendency of
proceedings, same has been now removed and there is no waste
thrown on the roads. Therefore, present original application is
totally false, illegal and having no merits and, therefore, deserves
to be dismissed with heavy costs. As there was loss to the
financial interest of some of the persons, in collusion of them,
present original application has been filed with an intention to
see that the answering respondent is harassed and, therefore, only
the present original application deserves to be dismissed with

heavy costs.

Additional Commissioner H
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Considering these facts and circumstances original
application filed by the applicant being false, incorrect and

concocted is liable to be dismissed with heavy costs.

Hence this affidavit-in-reply.

Date : ok /04/2025 %ﬁﬁ
Place: Puvre

(HANMANT V. PATIL)
ADVOCATE FOR RESPONDENT NO.
3

Rdditional Commissioner
Latur City Municipal Corporation

LATUR
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VERIFICATION

I, Devidas S/o Shivajirao Jadhav, Age : 45 Years, Occu. :
Service, serving as Municipal Additional Commissioner, R/o Latur,
Tq. and Dist. Latur, do hereby state on solemn affirmation that,

the contents of aforesaid affidavit in reply in paragraphs No. 1 to

are true and correct to the best of my personal knowledge

and on the basis of available office record, which are true and

correct.
Hence verified on this 4 th day of April, 2025 at
Y. .
Identified by: Ratoro .. Deponent
‘ w‘ﬁi&ﬂ?m %
Advocate | 7' OF "
) (Devidas S/o Shivajirao Jadhav)
R ;?szUZB Edditional Cormissioner
#EREE - ity Municipal Corporation
AN . rrmea betoreme & Latur City Municipal Gorp
AT S s vagiras TudhaVAT U R
pontr ) P Years,0cc Sy VIt &
et S o oL afiat
Wi s identified before me -
ot Of ee :
250/208 (3
NotaryReg.,Noe-m‘ e )
Additional Commissioner

Latur City Municipal Corporation
LATUR
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL WESTERN

Z0NE BENCH PUNE

ORIGINAL APPLICATION NO. 216 OF 2025 WZ

Mr. Pranav Pandurang Sagar
and others .. APPLICANTS

VERSUS

Ministry of Environment Forest,

Through Secretary, Indira

Paryavaran Bhavan, New Delhi,

and others .. RESPONDENTS

LIST OF DOCUMENTS TO AFFIDAVIT IN REPLY OF THE
RESPONDENT NO. 3

Sr. | Particulars of Documents Annexure | Page No.

No.

01. | The copies of news items published in | “R-3-17 1o} To 400
the news papers. Colly. -

02. | The copies of photographs of bell | “R-3-27
vehicles while collecting the garbage Colly. |02 To Ao®
and scanning the QR codes.

03. | The copy of the letter dated 25.03.2025 | “R-3-3” tog To111
issued by the Chief Engineer,
Maharashtra Jivan Pradhirkar.

04. | The copy of the draft DPR submitted to | “R-3-4” {2 Tol1g
the Maharashtra Jivan Pradhikaran.

05. | The copies of statements regarding “R-3-5" 19 To12@
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scanning and photos of the same. Colly,
Last page 7S
Date :- (4 /04/2025. 1/
Place :- )Qg ne
(HANMANT V. PATIL)

Advocate for the Respondent No. 3
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E-mail :cemijpa bd@gmail.com

o v wawey arftva 2.0 stta
AT WETTRUTICTSRT Uehel STvUTa e STAHTATAT (Legacy Waste Dumpsite
Remediation) ETTUHTH Wi WI=TAT JUl <114,
e 1) W fvla s @Her2022/95,73/Af-34 Hed e 12.15.07.2022.
2) et ol s, THT-2020/5.5.93/AR-34 HATeRT 4o 14.10.08.2022,
3) T SRR derrers, s TERT fier (@) Ji o o wme2.0/
LegacyWaste/1456/22.23 18.13/03/2023.
4) T AP ST, @S veg fw @) 39w . SMD/SMMU/SWM/1530/22
23 12.20.03.2023.
5) sefteren arfirerar vefim A TR AR 9 % 1236/ 74.09/10/2024.
6) AT FHTATCETS O ShAWEI-3 /3046/ 2024 1&.15/10/2024.
7) ST ST ST 0. WEFIRATIOTeRT S 4 Wof . AR I/aTiey/2517
18.20/03/2025

e TERIE AR 2.0 SHald A FEFTRTIRIR S SIae Haa SrammET
(Legacy Waste Dumpsite Remediation) 3{3TS03h SRR TR 9 3.6 IR Hife Hi=rdwd et
HUIT T IR, I GG T 6.1,2 T 3 o W9 WENIg ANRIM 2.0 FFd aQ
T foTehT ke SIaTeTa S7aTa SR (Legacy Waste Dumpsite Remediation) SaTer=ar
RO o S AT QUATd SATRiel! TR, FSflSTeRs T AT S Tt YT QUTa ST
STIRAT, T e SEATaTlTer S Tt ST Effehet] ST FUgeft 6 2023-24 gmmmméum
ST, T Tl 3% 1 S TR WeITIRuTTerehr St 8.67 e freft siog o,

: mmmmmﬁmmaﬁmm.o Sfefle TR AR eRT ety ST
et ST (Legacy Waste Dumpsite Remediation) SRTd TR &% difeh HII0Ee GTaT
VT AT, T TR (67 %.8,48,47,125/- (18% T T VUi Tl M7R.

FRITh T HENIE AT 2.0 ST S TGRSR SHaeeIT Sfera ST -
(Legacy Waste Dumpsite Remediation) <47 S{Eraare fohwa

%.8,48,47,125/-(316{1 & ATE LT HSUATSIE T MHTTE TR TehvY Teidl i ) Saarat Tty
wefter et o wrefTea aTefi T Wilreh HI-4eT YT SRUaTe I oy o WeTare A ®id .85
.87 WL HT 2025 S H0GTH AT AT,

D:Amb curcent/April 2024 82
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3) SRS WRlaNs Yo 7 T TR eiei 35,1 =1 e Piola 7 s
ST 797, 2016 ToR W ererre sfmreraravit g Femeia 0

4) ST (Legacy Waste Remediation) STTETaI= J%q fAferer wsa s SeTERTER
AT IR St ST wefefir guf A Sy PR s e i weTere A
HET T H U AT TR ol GoedT T it JIR1eq ehoaTe Il S
ﬁﬁ%qs&mﬁmrﬁrr (Legacy Waste Remediation) HTaTer 9%k 31T FOHTS T
FRIAENT (Legacy Waste Remediation) mgﬁmmaﬁsﬁﬁ@amaﬂﬁ
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AECAPITULATION SHEET FOR LEGACY WASTE MANAGEMENT: LATUR MC

LATUR MUNICIPAL CORPORATION

Name OF Work:

Proposed DIOMINING work for treatment of old garbage under
solid Wast management

N

A Proposed capital cos¥ 6f project 7,11,92,491/-
B Fees of Techmical sanction @mijp 1% 7,11,924/-
D GST {18% of A+B) 1,29,42,7 82/-
E TOTAL COST OF DPR 8,48,47,125/-
Eight Crore Forty-Eight Lakh Forty-Seven Thousand One Hundred Twenty-Five Rupees only

Consultant ‘é@r Enviroﬁ;gineer C!Ijv '”" gineer Deputy Commissioner{l]
Y ..
Sarffarth Engineers Latur Municipal Latur Municipal Latur Municipal Latur Municipal

Pune Corporation Corporation Corporation Corporation
it ; )
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% EY— T {Nott) and Rs. B ABCHES Gross) as
M@_@,& Per eriry faken in form 85,SNOww 8. Subject
“;" Chief Engineer ke ComiEans Vide letter 0. CEMJPABDITBeiimmn
aharashtra Jeevan Pra : g e
Region, Chhatrapati samhhdah;jkn:?a“[ fu;]" f. 25] 03 [2 sl
SAMARTH ENGINEERS, PUNE TS % pmound™ (rg- £ htCoo e TSI T L,

frudy Seven Hhosan ) one handred and ‘Wﬁ*‘f‘é}i"w
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3T (107 S TaHRI-Q09¢/9.56.904/Af9-3% l ix )

(IR 70T ST - FaHRI-209¢/9.95.904/7fd-3% f&1id: 93 Tfiies R09¢ W™ farvmg)
LATUR MUNICIPAL CORPORATION

Sr. No. Particular Amount in Rs.
1 Ghantagadi, 84 nos. 5,25,00,000/-
2 Handcarts, 94 nos. 9,02,400/-
3 Refuse Compactor, 5 nos. 97,65,420/-
4 Tipper 3 ton @ 2 nos. 21,35,000/-
5 Tipping Area 2,32,91,084/-
6 Curing Platform 89,42,830/-
7 Road 74,95,953/-
8 Leachate Holding & Evaporation tank 8,73,644/-
9 Processing Plant, 150 TPR 3,92,00,000/-
10 | Plastic Bailing Machine, 5 nos. 16,00,000/-
11 Shed for Storage of Compost 98,19,004/-
12 Processing Shed 51,10,502/-

13 | Drainage Works 17,82,334/-
14 | Office 2,01,969/-
15 Rest room for workers 1,61,881/-
16 | Weigh bridge room 1,61,233/-
17 | Toilet 1,83,007/-
18 | Fire extinguisher, 20 no. 86,880/-
19 | Weigh bridge 1 Nos 5,71,825/-
20 | Back hoe loader for processing and Disposal 6 nos 1,19,71,524/-
21 | Water tanker for processing and Disposal 2 nos 31,22,144/-
22 | Portable water pump with captive engine 2 no 80,043/-
23 Sanitary Landfill 2,98,29,952/-
24 | MRF 4 nos. within the city 28.,97,762/-
25 | MRF at dumpsite 18,95,494/-
26 | Bio mining 1.5 Lakh CuM 6,97,05,000/-
27 | Biogas Plant 4,20,00,000/-
28 | Public awareness programmes 1,00,00,000/-

Total 33,62,86,885/-

73 9 Tt
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